To,
The Leamed Chief Judge,

City Sessions & Metropolitan Magistrate Coufts ut C“":“““‘
2 & 3, Bankshall Street, Kolkata - 700 001,

MEHH}' lll:lﬂrﬂ: orde l'll.l fro 08 (111 022 1o . ﬂﬂ.:ﬂ!i due to

excessive scorching heat and humi bile to attend the ed Courts wi
full dress Eudg
Respected Sir, '

Your kind attention is hereby drawn that today i.e., on 07.06.2022 a meeting of all Bar
Association in our Court Compound attended by all the respective secretaries discussed about
the existing excessive scorching heat and humidity unbearable to attend the Learned Courts
with full dress code and nccordingly it is resolved unanimously i.¢., “Not to Pass any Adverse
Order™ in the absence of any Advocates and/ or Litigants on and from 08.06.2022 to
10,06,2022.

We hereby request your esteemed office and Ld, Companion Judges and also ofTice of
the Ld. Chief Metropolitan Magistrate and Ld. Companion Metropolitan Magistrates “Not to
Pass Any Adverse Order” in the absence of any Advocates and/ or Litigants on and from
022 to 10.06.2022,
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r Associnfien
% B Metropoditsn Masiairaie .

Judge, Bench 1, City Sessions Court, Calcuttn

Judge, Bench 11, City Sessions Court, Calcutta

3. Leamed Judge, Fast Track Court |, City Sessions Court, Calcutta
4. Leamned Judge, Fast Track Court 11, City Sessions Court, Caleutta
5. Leamned Judge, CBI Court, City Sessions Court, Calcutta '

6. Learned Judge, Special Court 11,111, IV, V and SEBI Court, City Sessions Court,
7. Leamed Principal Judge, Family Court, Calcutta

8. Leamed Additional Principal Judge, Family Court, Caleutta

9. Leamned Registrar, City Sessions Court, Calcutia
1

0. Learned Chief Metropolitan Magistrate Courts and Ld, Companion Metropolitan Magistrates,
Calcutta

11, The Secretary, Bar Association

12. The Secretary, Bar Library

13, The Secretary, Metropolitan Lawyer’s Associstion
|4, The Secretary, Advocale's Association

15. The Leamned Secretary, Bar Library
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